
ITEM NO.44               COURT NO.1               SECTION IX

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s).19756/2021

[Arising out of impugned final judgment and order dated 22-10-2021
in  WP  No.11744/2021  passed  by  the  High  Court  of  Judicature  at
Bombay at Aurangabad]

RAHUL RAMESH WAGH                                  Petitioner(s)

                                VERSUS

THE STATE OF MAHARASHTRA & ORS.                    Respondent(s)

(IA  No.1194/2026  -  INTERVENTION  APPLICATION,  IA  No.  625/2026  –
INTERVENTION/IMPLEADMENT,  IA  No.  336233/2025  –
INTERVENTION/IMPLEADMENT, IA No. 334/2026 - MODIFICATION OF COURT
ORDER,  IA  No.  335608/2025  -  MODIFICATION  OF  COURT  ORDER,  IA
No.335280/2025 - STAY APPLICATION)
 
Date : 12-01-2026 This matter was called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE JOYMALYA BAGCHI

For Petitioner(s) :Mr. Chandra Prakash, AOR
                   
For Respondent(s) :Mr. Tushar Mehta, Solicitor General
                   Mr. Shekhar Naphade, Sr. Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Shrirang B. Varma, Adv.
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Mr. Adarsh Dubey, Adv.
                   Ms. Salonee Paranjape, Adv.
                   Ms. Chitransha Singh Sikarwar, Adv.
                   
                   Mr. Balbir Singh, Sr. Adv.
                   Mr. Amol Nirmalkumar Suryawanshi, AOR
                   
                   Mr. Abhay Anil Anturkar, Adv.
                   Mr. Dhruv Tank, Adv.
                   Mr. Bhagwant Deshpande, Adv.
                   Ms. Subhi Pastor, Adv.
                   M/s. Dr. R.R. Deshpande & Associates, AOR
                                  
                   Mr. Devdatt Palodkar, Adv.
                   Mr. Shashibhushan P. Adgaonkar, AOR
                   Mr. Sharian Mukherji, Adv.
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                   Mr. Anoop Raj, Adv.
                   Mr. Chirag Zanwar, Adv.
                   Mr. Shailendra Mishra, Adv.                   
                   
                   Ms. Mohini Priya, AOR
                   Ms. Sayesha Gambhir, Adv.
                   
                   Mr. Nishanth Patil, AOR
                   
                   Mr. V. K. Biju, AOR
                   Ms. Priya Nair, Adv.
                   
                   Mr. Ranbir Singh Yadav, AOR
                   
                   Mr. Sudhanshu Choudhary, Sr. Adv.
                   Mr. Jose Abraham, AOR
                   Mr. G. Anto Robert, Adv.
                   Mr. Kallis Albert Alphanso, Adv.
                   Ms. Jovila Jimmy Gonsalves, Adv.
                   Mr. Anthony Florian Foss, Adv.
                   
                   Mr. Shivam Singh, Adv.
                   Mr. Kailas Bajirao Autade, AOR
                   Ms. Sheetal Patil, Adv.
                   Mr. Shivkumar Jangwad, Adv.
                   Mr. Sadanand, Adv.
                   Mr. Shubham Kumar Pandey, Adv.
                   Mr. Vithal Aditya, Adv.
                                      
                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   Mr. Nishant Sharma, Adv.
                   Mr. Ankur Savadikar, Adv.
                   Mr. Mayur Saavarkar, Adv.
                                      
                   Mr. Kishor Lambat, Adv.
                   Ms. Kashmira Lambat, Adv.
                   Ms. Suja Joshi, Adv.
                   M/s. Lambat & Legiteam, AOR
                   
                   Mr. Shakul K. Ghatole, Adv.
                   Ms. Jaikriti S. Jadeja, AOR
                   
                   Dr. Ravindra Chingale, Adv.
                   Ms. Sumbul Ausaf, Adv.
                   Dr. Rakesh Kumar, Adv.
                   Ms. Kalyani Lal, Adv.
                   Mr. Sanjay Kumar Mishra, Adv.
                   Mr. Ravindra Sadanand Chingale, AOR
                   
                   Dr. Arvind S. Avhad, AOR
                   Ms. Mehaak Jaggi, AOR
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                   Mr. Samrat Krishnarao Shinde, AOR
                   
                   Mr. Arpit Gupta, AOR
                   
                   Ms. Indira Jaisingh, Sr. Adv.
                   Dr. Vinod Kumar Tewari, AOR
                   Mr. Pawan Kumar Shukla, Adv.
                   Mr. Pankaj Kumar Singh, Adv.
                   Mr. Amit Bhardwaj, Adv.
                   Mr. Piyush Sardana, Adv.
                   Mr. Pramod Tiwari, Adv.
                   Mr. Manindra Dubey, Adv.
                   Mr. Ravi Ketan, Adv.
                                      
                   Mr. Prashant Shrikant Kenjale, AOR
                   Mr. B. Dhananjay, Adv.
                   
                   Mr.  Vaibhav Yeshwant Kulkarni, AOR
                   
                   Dr. Rajasaheb Patil, Adv.
                   Mrs. Supriya Wankhede, Adv.
                   Ms. Alpana Sharma, AOR
                   
                   Mr. Amrish Kumar, AOR
                   
                   Mr. Amol B. Karande, AOR
                   Mr. Ashutosh Shrivastava, Adv.
                   Mr. B Lakshmi Pallesh, Adv.
                   Ms. Akshada, Adv.
                   Mr. Yogesh Thorat, Adv.                   
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

1. An unnumbered application, filed by State Election Commission,

Maharashtra, is taken on record, subject to curing the defects, if

any, within two days.

2. The  Registry  shall  allocate  the  appropriate  number  to  the

application.

3. Having  regard  to  the  nature  of  prayer  made  in  that

application, two weeks’ more time is granted to the State Election

Commission to complete the process.

4. List this application on 23.02.2026.

(ARJUN BISHT)                                   (PREETHI T.C.)
ASTT. REGISTRAR-cum-PS                        ASSISTANT REGISTRAR
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